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<b) the maia reason* tor the short
fall and its impact on the overall food 
situation;

(c) the quantity of foodgrains pur
chased by the Food Corporation of 
India;

(d) whether it Is a fact that some 
surplus States refused permission to 
the Food Corporation of India to pur
chase foodgrains; and

(e) if so, the reasons therefor and 
names of the States which  refused 
permission?

The Minister of State In the Minis
try of Food, Agriculture, Community 
Development and Cooperation (Shri 
Aanaaahib Shlnde): (a) and (b). No 
definite targets were set for purchases 
by the Food Corporation of India in 
the year 1966-67 and  therefore, the 
question of short-fall or the reasons 
for shortfall do not arise.

(c) A* against the  purchases  of
11,07 lakhs tonnes of foodgrains  in 
the Crop*Year 1965-06, the Food Cor
poration has already purchased 13 3 
lakh tonnes upto 31st May 1867 in 
the Crop-Year 1965-67.

(d) No, Sir. In  all the  surplus 
States the Food Corporation is mak
ing some purchases of foodgrains
(e) Does not arise

Food Corporation of India

*413. Shri Chlttaranjan Roy;  will 

the Minister of Food and Agriculture
be pleased to state:

(a) whether the Food Corporation 
of India has asked for ‘free-hand’ In 
purchasing wheat from the  States; 
and

(b) if so, the measures Government 
propose to take in this regard’

The Minister of State In the Minis
try of Food, Agriculture Community 
Development and Cooperation  (Shri 
Annashib Shlnde): (a) No, Sir.  The 
role of Food Corporation of India 
in the purchase of  wheat as also 
other foodgrains in the States is set
tled by discussions between the State 
Governments and the Corporation. 
The Corporation  undertakes these 
purchases in  accordance  with  the

decision arrived at attar  such  dis
cuss ions.

(b)  Does not arise.
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Delhi Milk Scheme 

*475. Shri Onkar Lai Berwa:
Shri Y ash pal Singh:
Shri S. C. gunante:
Shri S. N. Maltt:
Shri Tridib Kumar Chaudhuri: 
Shri A. S. Kioka:

Will the Minister of Food aad Agri
culture be pleased to state:
(a)  whether it is a fact that  the 

Delhi Milk  Scheme is running at a



lols and la unable to meet the de-
mand of the public; 

(b ) whether Government are con-
•ldering any proposal to give some 
eub1ldy to the Delhi Milk Scheme ; 
and 

( c) if so, the detail!i thereof• 

fte MbWJter ot State ln tbe Mi.nt..-
tf'J of Food, A&rlcaltare, Commuuity 
Development &Ad Cooperation (8brt 
Annaaahlb Shlnde) : (a) The Delhi 
Milk Scheme worked at a loss upto 
1965-86. In l966-67, the accounts for 
whlch are under Jinallsallon, a mar -
1mal profit 1s expected The Delhi 
Milk Scheme 1s hartdl1nr. only about 
2.1 6 lakh lltres of milk as against an 
estimated requirement of 5 00 lakh 
litres in the city lt 1o; unable to 
meet the entire requirement of the 
city due to shorta1e rn procurement 
or milk 

(b) Delhi Milk Schemc 1s a depart-
ment of the Government o! Ind ic1 The 
lOS!! resulting on the ~ orkrng of the 
Scheme. Is. therefore, borne by the 
Government of India There is 110 
question of g 111111g some subsidy to 
D.MS 

(c) Does not arise 
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